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(b) if so, whethar Goverament have
implemsnted thise recommsadations in
aay of th: Uaion Territories; and

(c) if not, the reasons therefor ?

)

THE MINISTBR OF HUMAN RE.

SOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI[ P.V. NARASIMHA

RAO) : (a) aad (b) No, Sir.

(c) Proposals from all the Union
Tercitories have not been received and
are to be coansidered together. .

Broad Guage Railvay Lioe from
Katpadi to Tirupathi

4723. SHiI R. JEEVARATHINAM :
Will the Miaister of RAILWAYS be pleased
to state :

(a) whether there is any proposal fo-
laying broad-gauge railway line from
Katpad: to Tirupathi via Pakala;

(b) wheth:r any such reqaest has
been received by Governmeat ;

L ]
(¢) if so, the action taken thereon ;
(d) the expenditure on construction

of Katpadi-Tirupathi broad-gauze line ;
and

(¢) the reasons for not undertaking it
in Seventh Five Year Plan ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : ra) No, Sir.

(b) Yes, Sir.
\&) A Survey was taken up,

(d) Rs. 50 crore approximately.

(¢) Unremunerativeness of the project
and constraint of resouroces.
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Permits for Vehicles Golng to Ghazia-
bad and NOIDA from Delhi

4724. SHRI GURUDAS KAMAT :
Will the Milaister of SURFACE TRANS®
PORT be pleased to state *

(a) whether Public Carriers and Goods
Carriers going to Ghaziabad (Uttar Pradesh)
from Delbi are required to obtain a permit
for Uitar Pradesh whereas such permit is
not required to bz obtained while going
from Delhi to NOIDA which is a part of
Ghaziabad District, Uttar Pradesh, thus
causing heavy loss to Government ;

(b) if so, the reasons therefor ; and

(c) wheteer Government propose to
eotry of all pub.ic/godds carriers going
from Delhi to Gbaziabad without obtaining
any permit for Uttar Pradesh ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Vebicles
going to Uttar Pradesh are required to
obtain permits from State Traasport
Authority, Delhi There is no exemption
for NOIDA.

(b) Question does not arise.

(c) No such proposal s
consideration of the Government.

uader

Installatior of Manochrometer in
AlIMS

4725. SHRI K. RAMAMURTHY :
Wil the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) when the Manochrometer purchas-
ed in June, 1975 was delivered to the All
India Institute of Medical Sciences, New
Ceihi ;

(b) the date of its installation and
actual commissioning ;

(c) what was the total price paid by the
Institute to the suppliers and the details
of the agent/supplicr and manufacturer ;





